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Sir,

r
(HIGH COURT OF ASSAII, NAGALAND, }IIZORAM AilD ARUNACHAL PRADESH)

NO. HC.Wr-06/ 1144s/2024/A

Smti. JaYashree Bora,
loint Registrar (Vigilance),

Gauhati High Court,

Guwahati

The District & Sessions Judge,

Baksa' Mushalput 
,ated Guwahati, the 04b December' 2024

Permission to avail LeaveTravel Concession (LTC)

Letter No.DJ/BA w2024 I 42L0, dated 21' 1 1'2024

Withreferencetotheabove,IamdirectedtoinformyouthatShriArup
:yoti aaisiya, Chief ludicial Magistrate' Baksa' Mushalpur 

,has 
been allowed to

avail LTC for the block perioi of 2022-2024 for travelling from Baksa to

laisalmer via Guwahati-Jalpur-Jodhpur and return w'e't' 22'L2'2024 till

30.t2.2024, along with his wife Smti' Dulumoni Haloi and minor daughter Ms'

Himaghna Baishya (subject to fulfilling criteria as dependent family members)'

Uy tne strortest possible route, as per existing Rules'

Further, Shri Baishya has also been allowed to draw an advance

puyrn.n*f 80o/o towards his proposed LTC for the.block period of 2022-2024'

together with permission to tntu'h 10 days earned leave as per relevant rules'

Shri Baishya may be informed accordingly'

Yours faithfullY,

3e.(-

,OINT REGISTRAR (VIGILAI{CE]

Memo No. HC.VU-06/11446-ll44gt2l24tA' Dated 04h December' 2024

coov to:- 
1. The principal Accountant General (A&E), Assam, for informarron.

2. shri Arup Jy"u'i;;hy;, cnier :'diiiut llagistrate' Baksa' Mushalpur'

3. The Deputv'h;;ili;i iiinunttl' eaun'-ati nign court' Guwahati for

information and necessary action'

4., The Project Mtttgli, Ciit'tti High court' Guwahati for information with

tZ ;;;r;;iT iitt -n"i'""utv 
stefs for uploadins this letter in official

website of this Hon'ble Court' 
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